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SIIrI D. C. Sharma: May I know 
"the factors that have weighed with 
"the Government of India in accepting 
the verdict of Pakistan regarding the 
shooting of this ClUlberre, and stop-
ping all further cO'!'re.Bpondence on this 
matter? 

SbrlmaU Laladmd MeDon: We have 
. not accepted the stand of Pakistan in 
this matter. But then, we do not see 
'any purpose in carrying on an indell.-
'nite correspondence making allega-
tions and counter-allegations, we 
defining our stand again and again, 
and they sayfng 'nothing more' or that 
there is nothing more to be added to 
'what they have stated already. 

Some Boa. Members .. _ 

Mr. Speaker: We shall have to go 
to war with Pakistan? 

SIIrI Vajpayee: We are afraid of 
war. 

Mr. Speaker: OONext quesUon. 

ProhiblUon 01 Calcutta Dalliell In 
l'aklstaD 

°100. Shrl Rameshwar Tantta: Will 
the PrIme Minister be pleased to state: 

(a) whether it Is a fact that most 
of the Calcutta Dailies had been pro-
hibited from circulation in Pakistan 
'for a long time<; and 

(b) if so, the steps taken in the 
matter? 

The Parllamentary lleeretar, to the 
MIDI_ter of E"temal Allalrs (SIIrI 
Sadath All Khan): <a) The f.,llowing 
daily newspapers published In Cal-
·cutta have been banned in Pakistan 
,mnce 1951:-

Hindustan Standard (EngHsh), 

JUl1anta.. (Bengali), 

Anand Bazar Patrilca (Bengali), 
and 

Swadhlnta (Bengali) . 

• 0ExPunged as ordered by the 

(b) The deeislon to ban these ne_ 
papers W88 taken in the face of recOM-
mendation. of . the Indo-PakiataD 
Information Consultative Committee 
that impediments in the way of free 
flow of news between the two coun-
tries should be removed. The Goven,-
ment of India can only express the 
hope that the Government of Pakistan 
will adopt a more liberal approach in 
this matte,'. 

SIIrI RameshwBr TanUa: May I know 
whether the Government of India 
have also taken steps against those 
Pakistan newspapers whose policy is 
anti-Indian? 

SIIrI Sadath All Khan: We do not 
take any retaliatory action in' India, 
because it is contrary to our declared 
policy. The only newspaper that has 
been banned in India is the paper 
called Harnam Kashmir publi!hed in 
the Pakistan-occupied territory of the 
Jammu and Kashmir State. 

SIIrI S. M. Banerjee: May I know 
whether any reasons were advanced 
by Pakistan for banning these news-
papers? . 

Shrl Sadath All Khan: Tbey were 
thought to be prejudicial to the Gov-
ernment of Pakistan. 

Shrl Chintamoni Panil1'ahi: In view 
of the growing friendly relations ""itb 
Pakistan, may I know whether the 
Government of India propose to take 
up this matter with the Pakistan 
authorities so that these newspapera 
can go into Pakistan? 

Shrl Sadath All Khan: The Indo-
Pakistan Information Consultstive 
Committee is likely to be revived, and 
a meeting is expected to be held 
towards the end of this month, when 
we hope tbase matters will be 
discussed. 

/<; Espori 01 Bandloo.m GoodB 
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0101 {811r1 8ubblah Ambalam: 
• I!IbJ'I Madhasadaa Rao: 

wm the Minlstfor ot CommfOl'Ce ... 
IDtl1I8tr7 be pleased to refP.r tn tbe 
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